207 Re: Rising of Crime

SHRI M.A. BABY (Kerala): Sir, with
regard to the suggestion about separate
budget for agriculture, I would say, that
is something which we may have to
discuss separately in detail. But so far as
the question of food production coming
down is concerned, it is a very serious
matter and I request you to direct the
Government to come forward with a
statement as to what the real position is.
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Iqavreay (sft awfm Ah) : Afsg and
Shrimati Anandiben Jethabhai Patel, not

present. Shri Parag Chaliha.
...(Interruptions)... Shri Parag Chaliha,
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He has just come. Mr. Chaliha, you have
to speak on “Rising tide of crime against
women in Delhi”.

RE:: RISING TIDE OF CRIME
AGAINST WOMEN IN DELHI

SHRI PARAG CHALIHA (Assam):
Sir, as is well known, crime against
women in Delhi is going on almost every
day. Through this mention 1 would like
to request the hon. Home Minister to
take adequate steps so that this crime is
at least reduced, if not totally eradicated.
This is the crux of my mention. Thank
you.

W o FuUR e (Reeh): weg,
B amd e @ 9

Irasmay (st e Snf): @, e
e ®

W fawm FUR weREn: IUETEy S, w8
Hieers ¥ freg A ey foeell § wgd w1 @
T 9 ¥ o, feeh R ¥ A S oM
T 303 Jafes Reeh & o ofemel & fawg
™ iwn amey W f... (FEaw)

SHRIMATI MARGARET ALVA

(Karnataka): Sir, there is 28 per cent rise
in rapes in Delhi?
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SHRI GURUDAS DAS GUPTA
(West Bengal): Sir, one more point 1
want to make. Some time back, maybe,
in the last Session, there was a
categorical statement made by the Prime
Minister that he would be setting up a
special cell to look into the problems of
lawlessness and violence in Delhi. 1 do
‘not know what has happened to that.
Delhi is the Capital of the country. Now
it seems that Delhi is the capital of the
criminals also.

SHRIMATI. MARGARET ALVA:
Crime capital!

SHRI GURUDAS DAS GUPTA:
Delhi is the crime capital and it has
become a den of criminality. Therefore,
Sir, it is not that we just raise the matter
and draw the attention of the
Government... (Interruptions)...

SHRI SATISH AGARWAL
(Rajasthan): It is handled by the Central
Government ...(Interruptions)...

SHRI GURUDAS DAS GUPTA: Sir,
the point is the Government may be
directed by the Chair...(Interruptions)...

SHRI SATISH AGARWAL: Six
months have passed. Nothing has been
done. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI AJIT
P.K. GOGI): let him speak.

SHRI GURUDAS DAS GUPTA: Sir,
the issue is not that the crime is being
committed against women. That is only
one part. Crime against women is one
part. Another part is crime itself has
increased. This is a dangezous thing. We
cannot afford Delhi becoming so lawless.
So lawless! Therefore, Sir, I request you
to kindly direct the Governemnt to
inform the House as to what it is going to
do about this problem. It only looks into
the security.
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RE: REPORTED SCAM OF ONE
HUNDRED AND FIFTY CRORES OF
RUPEES IN VIJAYA BANK
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SHRI JANARDHANA POOJARY
(Karnataka) : Sir, you must give me an
opportunity. He has mentioned my name,
(Interruptions)...



